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1 ixBlli|diIlg Maintena||qg Sh. Dig Vinny Slngh, Spl. Judge (PC Act) (CBI)
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Designated As

Chairperson p
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3 :jC°mP"l@l‘ C°mmiII@@ Sh.AtuI KrishnaAgrawal, Spl. Judge (PC Act)(CBI)
Chairperson

A _ --l__ _.. ._ ,__,;::;_ ;

MemberLib. Suj it Saurabh, Presiding Officer, Labour Court

if Ms. Ritu Singh, Presiding Officer, Labour Coun Member
_»»_*g ____j ________w_ LAddl. Chief Judicial Magistrate-01 Member-.~-m ——— 7 -~ '_"-_t:-"--'-- :__ 5 , _, - ___~W>,~— ' —;":.— _

3 Committee f0!‘ LSh. Gaurav Rao, Spl. Judge (PC Act)(CBI) ‘-:3 AHousekeeping, Care fr
,+._w;

Member(Taking and Sanitation LAruniSukhija, Spl. Judge (PC Act) (CB1)
‘...... _

\ iChief Judicial Magistrate Member

ACJM-O2-cum-ACJ $4 Member _

ACJM-O1 I
._.,___..__._,_.‘__.W.._.l__3,tie...“ _,..__..._.__=.______..., C’... _ .. . , Q‘ Member
U!4 ~ Library and Smdy J h. Murari Prasad Singh, Spl. Judge (PC Act) (CB1) ‘

Chairperson f, ,,- K _._., ,. (-.-._.__._~.___“->.___.._........_..».»..-__.7 _. . W _.., ~ ..,‘ Circle Committee
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Ms. Jyoti Kler, Spl. Judge (PC Act) (CBI) ‘ Member 1,,.
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Ms. Vijeta Singh Rawat, Spl. Judge (PC Act) (CBI) I.
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H iC"Witness Protection i Principal District & Sessions Judge-cum-Special Judge (PC Act)(CBl) Chairperson »
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I Sh. Shailender Malik, Spl. Judge (PC Act) (CB1) r Member ~

=7?“5""
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1J Sh. Mukesh Kumar, JJA/Addl.System Administrator ‘
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3YCommittee
i

Dr. Vlshal Gogne, Spl. Judge (PC AC!) (CB1) ‘ V _

Sh. Gourav Rao, Spl. Judge (PC Act)(CBl) 5:

‘ Sh. Neeraj Gaur, Presiding Officer, Labour Court L
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Ms. Jyoti Kler, Spl. Judge (PC Act)(CBl) ‘

Ms. Vijeta Singh Rawat, Spl. Judge (PC Act)(CBl) l
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‘ Chief Judicial Magistrate Member__..e__ » - i
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fiobserve the reasons of delay J
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Member
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"J .iiC0ndemnation Board and
I Committee

I9 Committee to Supervise
J weeding out of record in

A Rouse Avenue District
.Court, New Delhi.

3° Conunittee to monitor the sh. Sanjay Jindal, Spl. Judge (PC Act) (cm)
. f.COIIlplia_nce of the dirggfions =-‘~’ r "‘;""r'"""" "‘"”'“"—""' ' "'* ~ “"1

Jfigsugd by the }-[0n’b|e Sh. Sudhanshu Kaushik, Spl. Judge (PC Act)(CBl)
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Sh. Sanjay Khanagwal, Spl. Judge (PC Act), (CB1) V

Sh. Rajesh Malik, Spl. Judge (PC hct)((lJ5l) M _ g W Mm

I!1J J  ||J1!
ACJM-02-cum-ACJ

‘H-

i Sh. Dheeraj Mor, Spl. Judge (PC Act)(CBI)

Sh. Ashok Kumar, Presiding Officer, Labour Court

ACJM 04

Branch ln-charge, Record Rooms

' I

Chairperson ‘J
.T"i't ~'~ ~"-:'. we

Member i

__4-__-_._,_____._.i_.. __‘.__.___._.fi_.-__4.-___..,

Member

Sh. Sushant Changotra, Spl. Judge (PC Act), (CB1) Chairperson

Memberii
H -'-2"“. ..: ..;':'". ." .

Member
—.;=-1

Member
.,.—_

W . .__,_:_ .-:.¢~e..;
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fithe matter of “Satender ‘ Ms. Colette Rashmi Kujur,Special Judge (PC Act)(CBI)
;Ktunar Antil Vs. CBI

21 ‘,])i5|Tj¢t Case Management ‘ Principal District & Sessions Judge-cum-Spl. Judge Judge

Member

” LACJM-02-cum-ACJ
__.._~.»=_—‘._ Member ,

. & Arrear Committee l (PC AQXCBI)

\

J Chairperson ,

‘“r‘"""*""‘.

U1 D‘

Sh. Dig Vinay Singh, Spl. Judge (PC Act)(CBI)
-L_._

i ____...--:1 .

Member :_

Dr. Gogne, Spl. Judge (PC Act) (CB1) Member I

W. C_agandeep Singh, Spl. Judge (PC Act)(CBI) Member ‘F,__l

Chief Judicial Magistrate i Member V

ACJM-02-cum-ACJ4 _ _.F. .. --~ -

_.__~. D“— ~w

Member
I

Secretary-II, Central DLSA, RACC H" Member 5, ; —,,~.--—_ 1*_~—’- __ _. _..a . . _ 7 _

22 ;C0mmittee for Sh. Sudhanshu Kaushik
;Establishing Digitization Special Judge (PC Act)(CBl)
¢Centre and for ‘ “*“"'*“ _"
, Digitization of the Sh. Atul Krisl1naAgrawal,
ReCo,.d_ ‘ Special Judge (PC Act)(CBI)

Addl. Chief Judicial Magistrate-cum-ACJ

Chairpersons

J I
Member

‘i__ .___l
‘"1!H

Member ii. . ._ ,

23 ;Committee to Monitor & sh. Satish Kumar, Spl. Judge (PC Act) (cm)
5; Supervise day to day Y" =- — = _ _
fppogress of the |\ Sh. Murari Prasad Singh,
"Construction of the Courts Spl. Judge (PC Act)(CBI)* |

jf 7"’ Floor at Rouse Avenue
. . i;jD|strict Court Complex,
1! New Delhi,
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Z4 Committee to suggesfmeansr M; Sum", Shanna ,
8r ways for improving " ' ’ " Chairperson_ L S l.J d P ' 'working,weubeingmverall Q P u gr( CAcl)(CBl)(Coal Block cases)
development and ;, Dr. Vishal Gogne, spl. Judge (PC Act)(CBl) Member
coordination of Judicial i . r or - — ~ *~—»——:
Offiqg;-5 and s‘aff_ Sh. Murari Prasad Singh, Spl. Judge (PC Act)(CBl) Member l'

it Sh. Nceraj Gaur, SpI.Judge(PC Act)(CBl) Member'j;

Note : 1. The General Branch in coordination with the Care-taking Branch, RACC will assist the
Committee mentioned at S.No. 23.

2- The Administration Branch, RACC, will assist the Committee mentioned at S. No.24.

However, all the correspondence with the Hon’ble High Court of Delhi, New Delhi shall be

(Dgh Bhatt)
Principal District 8: Sessions Judge

-cum-Special Judge (PC Act) (CB1),
Rouse Avenue Court Complex,

- New Delhi.

routed through the undersigned.

No.Cornmitte/Gaz./RACC/2026/ L///3 9 - I»/.<‘3 l//A r Dated ; 95/02/7/2-4
Copy forwarded digitally for infonnation and necessary action to :-

1. The Registrar General, High Court of Delhi, New Delhi.
' al District 8: Sessions Judge (HQs), ‘I15 Hazari Courts, Delhi. This is also in compliance to2. The Princip

your endorsement bearing No.7143-7168/Misc.(Genl.)/Gazl2026 dated 02.02.2026 ( Committee
mentioned at S.No.10)

3 All Judicial Officers, Rouse Avenue Court Complex, New Delhi.
4: Th s eta -11, Central DLSA, RACC, New Delhi.e ecr ry
5. Ms. Meenakshi Chauhan, Advocate, Chamber No.105, A.K. Sen Block, Supreme Court of India, New

Delhi.
6. Dr. Kavita, Assistant Professor, Environmental Science, Mata Sundri College for Women, University of

Delhi, New Delhi. _
Rouse Avenue District Court Complex, New Delhi7. TheACP (Court Security), _ _ .

8. The District Project Officer(DPO), Delhi District Disaster Management Authority O/0 District
Central District Darya Gan] New Delhi-110002.Magistrate, , ,

9. Sh. Sandeep Sharma, Advocate, Chamber No.B~72, B.G.S.‘ Block, 'Iis Hazari Courts, Delhi
(Mob. 9868317640) ~

10. The Website Committee, Tis l-lazari Court, Delhi
ed11. The P.S. to the undersign .

12. Ms. An/inder Kaur, Senior Judicial Assistant, Copying Agency, RACC, New Delhi.
13. Ms. Chitra Mangat, Senior Judicial Assistant, Leave SectionINodal Officer, RACC,
14. All the Branch In-charges, RACC, New Delhi. .

uk sh Kumar Add! System Administrator, Computer Branch, RACC, New Delhi.. yr Sh. M e , .
16. The Executive Engineer(Civil) 8r (Electrical), PWD, RACC, New Delhi.
17. The Lockup In-charge, RACC, New Delhi.
18. The In-charge, Court Security, RACC, New Delhi.
19. The Police Chowki In-charge, RACC, New Delhi. O

Principal District & Sessions Judge
-cum-Special Judge (PC Act) (CB1),

Rouse Avenue Court Complex.
‘ New Delhi.

I

1
I

(

I

l
f

rv-.~:us-—-_—nn-“wan.-—_____‘u4'

—~:‘~"'*'.—-.-**5.

,|
r.ll

l
r

¢.u_-.---§-14¢
a
9
4

f
\0

I


